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1-bard hri B.b.Litnaik, learned counsel 

for tft applicant and 6hri U.iciohapat ra, 

learned Additional Standing Counsel for the 

respondents. Perused the contents of the 

Driginal Application. The applicant entered 

into. sorvice as substitute .1iilman in 

the year 1985 under R.i.!a'i'Livision at 

Bhuba ne swar Bra nc h on mont hly wages • I-L- 

is 	No.13 in the revised duty pzlrticuldr 

of 	against vacancies 	of RU, 

iihubaneswar• xinexure-1). The applicant's 

counse-L SS that tnis is ot1ciai1y 

ptepared. iilS claim is thit 61. Nos. 1 to 1 

re g u lar appointment • The 6ub Pe cord 

-fficer (Respondent 5) allowed the applicant 

to work as Jdi1y rkizdjor 4orker dt the te 

of 	R.iJ/- 	r nV t- ha s hPn  co  nt innircf  

since 1990 as a±1y MzdQor orker. His 

grievance is against the order ocssed by 

the Chief Post Mister General by which thre 

posts of 	 have been transferred 

from the establishnnt of R.i.o. to the 

establishment of urintendent of Post 

ffices, 6hubarnswar. The aopliint states 
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...i 	19.7.9 win 	uis turn carte 	(jn face he is No. 2 

in Annexure-2) he finds tt the posts 

been transferred to another range. In this 	-\ eN 

regard 	nnere-4 is the representation to 	I 

e 	e nior ouperintendent, R .M. .'N' 	iv iSiO 

Cuttack wherein the entire background of 	 N 

the applicant's case has  been nntionCd. It 

s to be ned tt it is the Chief Post 

Ister Gerr1, 	Orissa Circle, Bhubaneswar, 

who ordered thetransfer of posts of 

aprently depriving the applicant of 	- 

consiaeratiOfl for regu1risatiDn. The appli- 

cant's counsel is advised to send a repre- 

sentation to the Chief Post Master General, 

in this regrd. The applicant slll rt1ce a 

representation before the Chief Post 11aster 

Ceflerdi, 	rissa Cjrc, 	Bhubaneswar, within 

L ten days from the date of receipt of a copy 

f this order. The Chief Post 	ster General 

shall consider the applicant's case, give hirn 

right of jrsonal hearing, and dispo-e of 

the representation within fou 	weeks from the 

date of filing of the repsentatiOfl. Till 

such time as the applicant's representation 

is considerec 	na disooed of, if the 

transferred posts are not utilised and 1-:il1ed  

they shall not be filled uo. 
- 	. The Original kpplicd-tion is disposed 

of. 	 t- 	• 
I-and over copies of the orders to theF 	 •0, 

counsel for both sides. - 
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